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Fresh suit for permanient Injunclion received by way of

7062020, The seld motter was adjoumed o
after, reader of the court was directed ta contpct

assignment on 1

24.08.2020. There

Ld. Counsel for plaintiff telephonically for hearing the matter be
Breponing the date of hearing to 22.06.2020 and scheduling the

meeting on CISCO WEBEX for the same
Reader of the court has reported that Ld, Counsel for
plaintiff is ready for addressing arguments via video conferancing on
CISCO WEBEX. Also, Ld. Counsel for plaintiff has been duly informed
gua preponement of date of hearing to 22.06.2020, 'Enr'.itr date of

hearing given has been cancellad,
(DIVYA GUPTA)

LD. CJ-03 (CENTRAL), THC
22.06.2020

At 11:00 am
and phone no.

Shot onrealme 1




I/Watsapp/SMS etc. Plaint is drected 1 fhe an aft
the manner in which defendants have bee:

he Judicial Branch, Central, Tis Hazari m“"‘h‘fﬂw.

e the NDOH.

Copy of the order be sent to plaintiff by wnf mall and
E . sent to Cumputer Branch, Tis Hazari Cour!
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